NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 02.12.2025 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Alliance Global System | Mr. G Vijay Anand
(Ins) No. 587/2025 & Solution
For Condone Delay Vs
IA No. 1662/2025 ARS Traffic& Transport
Technology Pvt Ltd
2. | Comp App (AT) (CH) Syed Ahmed Mr. Mayur Mundra
(Ins) No. 592/2025 Member of Suspended
For Exemption Board, Agarwal Reality
IA No. 1672/2025 Developers Pvt Ltd &
For Stay Anr.
IA No. 1673/2025 Vs
For Condone Delay Golla Ramakanth Rao,
IA No. 1674/2025 RP & Anr.
3. | Comp App (AT) (CH) Syed Ahmed Mr. Mayur Mundra
(Ins) No. 593/2025 Member of the
For Condone Delay Suspended Board,
IA No. 1675/2025 Agarwal Reality
For Stay Developers Pvt Ltd &
IA No. 1676/2025 Anr.
For Exemption Vs
IA No. 1677/2025 Golla Ramakanth Rao,
RP & Anr.
4. | Comp App (AT) (CH) Tahsildar, Kanayannur | Mr. Jerin Asher Sojan
(Ins) No. 594/2025 Taluk
For Condone Delay Vs
IA No. 1680/2025 Vibin Vincent
For Stay Liquidator of Koyenco
IA No. 1681/2025 Autos Pvt Ltd.
Defective Cases
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. | Comp App (AT) (CH) Petrofuel (T) Ltd M/s Laila S
(Ins) No. 582/2025 Vs
Progressive
(With Defects) Constructions Ltd
6. | Comp App (AT) (CH) Punjab National Bank Mr. Mithilesh Kumar
(Ins) No. 583/2025 (International) Ltd Pandey
Vs
(With Defects) Pesco Beam
Environmental
Solutions Pvt Ltd



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

7. | Comp App (AT) (CH) Lijo Joseph & 2 Ors. Mr. S Easwaran
(Ins) No. 585/2025 Vs
For Stay Dr. KV Tolin
IA No. 1658/2025 Successful Resoluton
Applicant- Orma
(With Defects) Marble Palace Pvt Ltd
8. | Comp App (AT) (CH) Easun Reyrolle Mr. Ajay Khose
(Ins) No. 586/2025 Workers Union
Vs
(With Defects) National Company Law
Tribunal, Chennai
Bench - I & 3 Ors.
9. | Comp App (AT) (CH) Anand Educational Ms. PV Preeja
(Ins) No. 589/2025 Technical & Vocational
Society
(With Defects) Vs
Jayashree S Iyer &
2 Ors
For Orders

(Requests for adjournment in Item Nos. 10-11 will not be entertained)

(Comp App (AT) No.
163/2018)

12 Ors.

Vs

TM Food Processing

Ltd. & 21 Ors.
WITH

Kama

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

10. | Comp App (AT) (CH) Sathya Moorthy Sai Mr. Chandramouli Ms. Anusha Peri R1
(Ins) No. 134/2023 Prasad, Suspended Prabhakar Ms. Elamathi- R2
For Directions Director of Ozone Ms. Revathi
IA No. 448/2023, 161, Projects Pvt Ltd Manivannan- R3
999 & 1134/2024 Vs
For Exemption Shapoorji Pallonji and
IA No. 450/2023 Company Pvt Ltd & 3
To Vacate Stay Ors
IA No. 816/2025 WITH

11. | Comp App (AT) (CH) Kunnel Engineers & Mr. Jerin Asher Sojan Mr. SK Harinarayanan
(Ins) No. 197/2023 Contractors Pvt Ltd

Vs
Ozone Projects Pvt Ltd

12. | Comp App (AT) (CH) V Nagarajan Mr. YG Gunasekar Shivakumar & Suresh
(Ins) No. 14/2022 Vs
For Injunction ICICI Bank Ltd
IA No. 30/2022 WITH

13. | Comp App (AT) (CH) V Nagarajan Mr. YG Gunasekar Shivakumar & Suresh
(Ins) No. 152/2023 Vs
For Stay ICICI Bank Ltd.
IA No. 502/2023

14. | IA No. 345/2023 S.K. Bigstar Foods Ltd. | Mr. I Abrar Mohammed | Mr. Sandeep Kumar
(For Direction) & 8 Ors Abdullah Ambalavanan- R1- R9
in Vs
TA (AT) No. 76/2021 TM Food Processing Ltd
(Comp App (AT) No. & 25 Ors.
122/2018) WITH

15. | TA (AT) No. 77/2021 K. Trinadha Reddy & Mr. R Antony Roche Mr. Sandeep Kumar

Ambalavanan- R1- R9




16. | TA (AT) No. 78/2021 Rayudu Nagabhushan Mr. John Mathew Mr. I. Abrar
(Comp App (AT) No. & 17 Ors. Mohammed Abdullah
210/2018) Vs R1
SK Bigstar Foods Mr. Sandeep Kumar
Limited & 22 Ors. Ambalavanan R2 R3-
WITH R5-R1
17. | TA (AT) No. 80/2021 Kaja Gajendra Rao & Mr. Deepak Kumar Mr. I. Abrar
(Comp App (AT) No. 18 Ors Mohammed Abdullah
211/2018) Vs R1
SK Bigstar Food Ltd. & Mr. Sandeep Kumar
22 Ors Ambalavanan R2 R3-
R5-R10
18. | Restoration App No. 24 | Govt. of Tamil Nadu, Mr. B Vijay
& 25/2025 Commercial Tax & Mr. G Dinesh Kumar
in Regiastration Dept. Rep
IA No. 1207/2023 by Assistant
(For Condone Delay) Commissioner (ST)
in Vs
Comp App (AT) (CH) S. Rajendran RP of
(Ins) No. 394 /2023 Vasan Health Care Pvt
For Stay Ltd & Anr.
IA No. 1208/2023
19. | Comp App (AT) (CH) State of Tamil Nadu Mr. B Vijay
(Ins) No. 380/2024 Commercial Taxes &
Delay in refiling Registration Dept. Rep
IA No. 1038/2024 by T Hariharasuthan,
To implead Asst. Commissioner
IA No. 1171/2024 (ST)
Vs
J. Karthiga, RP of GK
Steel & Allied
Industries Ltd
WITH
20. | Comp App (AT) (CH) State of Tamil Nadu Mr. B Vijay Mr. Ravi Rajagopalan
(Ins) No. 148/2024 Commercial Taxes & R2- R4
Registration Dept. Rep
by Thiru S. Gobi, Asst.
Commissioner
Vs
J. Karthiga, RP, GK
Stee & Allied Industries
Ltd & 4 Ors
WITH
21. | Comp App (AT) (CH) Assistant Mr. B Vijay Mr. Pranav
(Ins) No. 171/2025 Commissioner, PN Gopalakrishnan R1
Palayam Circle, Mr. Ravi Rajagopalan
Commercial Taxes R6
Dept., Govt. of Tamil
Nadu
Vs
Rocksand Minerals Pvt
Ltd & 7 Ors
22. | IA No. 1203/2025 Cerebra Integrated Mr. Rajesh
(For Condone Delay) Technologies Ltd Ramanathan

in

Comp App (AT) (CH)
(Ins) No. 423/2025
For Stay

IA No. 1204/2025

Vs
Just Right Life Ltd




23.

IA No. 1248/2025
(For Condone Delay)
in

Comp App (AT) (CH)
(Ins) No. 437/2025
For Stay

IA No. 1247/2025

Cerebra Integrated
Technologies Ltd

Vs

Manish Kumar
Bhardwaj, Proprietor of
Bhardwaj Enterprises

Mr. Rajesh
Ramanathan

24. | IA No. 1362/2025 Ganesan Natarajan Mr. Raymond Albyness | Mr. K Chandrasekaran
(For Stay) Vs
In State Bank of India &
Comp App (AT) (CH) Anr.
(Ins) No. 480/2025
For Exemption
IA No. 1363/2025
25. | IA No. 1384/2025 Baskaran Sathya Mr. Sandeep Kumar

(For Condone Delay)
in

Comp App (AT) (CH)
(Ins) No. 487/2025
For Stay

IA No. 1385/2025
For Exemption

IA No. 1512/2025

Prakash & Anr

Vs

CS Vasudevan Gopu
Liquidator, Raaj
Internet India Pvt Ltd

Ambalavanan

For Direction

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
26. | IA No. 1350/2025 PM Johny Mr. Sriram Mr. Prasad
(For Directions) Vs Venkatavaradan Vijayakumar- R1, R3

in

Comp App (AT) (CH) No.

7/2022

For Exemption

IA No. 53/2022
For Urgent Listing
IA No. 54/2022
For Stay

IA No. 55/2022

KJ Paul & 8 Ors

Dr. KS Ravichandran
R2

Mr. Mohan Pulickkal
R5, R9

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

27. | Comp App (AT) (CH) No. | Ravi Kumar Distilleries | Mr. Sandeep Kumar Mr. Y Suryanarayana
98/2023 Ltd & Anr. Ambalavanan R1-R4 R9-R11
Contempt Case No. Vs
1/2024 Liquor India Ltd & 25

Ors
28. | Comp App (AT) (CH) A Maheshwaran Mr. Anirudh A Sriram Mr.AG

(Ins) No. 443/2024
To dispense with
IA No. 1214/2024
For Direction

IA No.
1213,1215/2024 &
396/2025

For Stay

IA No. 1216/2024
To Adv. Hg.

IA No. 395/2025

Ex-Managing Director,
Shree Vaishnodevi
Mills Pvt Ltd

Vs

CA Mahalingam
Suresh Kumar
Liquidator of Shree
Vaishno Devi Mills Pvt
Ltd & 2 Ors.

WITH

Sathyanarayana R1




29. | Comp App (AT) (CH) A Maheshwaran Mr. Anirudh A Sriram Mr.AG
(Ins) No. 444 /2024 ExManaging Director, Sathyanarayana R1
For Exemption Shree Vaishnodevi
IA No. 1218/2024 Mills Pvt Ltd
For Direction Vs
IA No. 1219/2024 CA Mahalingam
Suresh Kumar
Liquidator of Shree
Vaishno Devi Mills Pvt
Ltd & Anr
30. | Comp App (AT) (CH) Vemuri Ravi Kumar Dr. Uma Shanker Mr. Abhishek
(Ins) No. 339/2024 Vs Gollapudi Jenasenan- R2-R5
Bhrigu Infra Pvt Ltd &
8 Ors
31. | Comp App (AT) (CH) H Kishen, Erstwhile Ms. Madhavilatha Mr. Ravi Rajagopalan
(Ins) No. 88/2025 Promoter & Suspended | Lokireddy R1
Managing Director, Mr. ML Ganesh- R2
Fenoplast Ltd. & Anr. Mr. NP Vijaykumar- R3
Vs
G Kalpana, RP of Feno
Plast Ltd. & 3 Ors.
WITH
32. | Comp App (AT) (CH) H Kishen, Erstwhile Ms. Madhavilatha Mr. Ravi Rajagopalan
(Ins) No. 90/2025 Promoter & Suspended | Lokireddy R1
For Exemption Managing Director, Mr. ML Ganesh- R2
IA No. 253/2025 Fenoplast Ltd. & Anr. Mr. NP Vijaykumar- R3
For Stay Vs
IA No. 254 & G Kalpana, RP of Feno
1552/2025 Plast Ltd. & 3 Ors.
WITH
33. | Comp App (AT) (CH) H Kishen, Erstwhile Ms. Madhavilatha Mr. Ravi Rajagopalan
(Ins) No. 114/2025 Promoter & Suspended | Lokireddy R1
For Stay Managing Director of Mr. ML Ganesh- R2
IA No. 320/2025 Fenoplast Ltd & Anr
Vs
G. Kalpana, RP of
Fenoplast Ltd & Anr
34. | Comp App (AT) (CH) Government of Tamil Mr. B Vijay Mr. Jayaprakash
(Ins) No. 116/2025 Nadu, Commercial
Taxes and Registration
Dept
Vs
CA. Mahalingam
Suresh Kumar Official
Liquidator of
Jaimurugan Textiles
Ltd.
35. | Comp App (AT) (CH) Dr. K Shashidhar Mr. Anirudh Krishnan Mr. D Ebenezar Inbaraj

(Ins) No. 147/2025
For Stay

IA No. 397/2025
For Urgent listing
IA No. 398/2025

Vs
Central Bank of India
& Anr.

WITH

R1

36.

Comp App (AT) (CH)
(Ins) No. 148/2025
For Urgent listing
IA No. 399/2025

Dr. K Shashidhar

Vs

Central Bank of India
& Anr.

Mr. Anirudh Krishnan




37.

Comp App (AT) (CH)
(Ins) No. 207/2025
For Exemption

IA No. 585/2025
For Stay

IA No. 586/2025
To Vacate Stay

IA No. 973/2025

Anuj Nautiyal

Vs

Embassy Services Pvt
Ltd & Anr.

Mr. Kumar Anurag
Singh

Mr. Ajesh Kumar
Shankar R1

38.

Comp App (AT) (CH)
(Ins) No. 283/2025

Satya Devi Alamuri
Liqudator of GB
Engineering
Enterprises Pvt Ltd
Vs

The Assistant
Provident Fund
Commissioner &
Recovery Officer,
Employees’ Provident
Fund Organization &
7 Ors

Mr. S Satish

Mr. PK Panneer Selvam
R1
Mr. V Manivannan R2

39.

Comp App (AT) (CH)
(Ins) No. 354/2025
To dispense with

IA No. 1066/2025

Next Education India
Pvt Ltd

Vs

K12 Techno service Pvt
Ltd

Mr. Vikram P Jain

Mr. A Murali

40. | Comp App (AT) (CH) Navneet Kumar Ranka | Ms. CS Alpa Jain, PCS
(Ins) No. 392/2025 & Anr.
Vs
Ramakrishnan
Sadasivan, RP of
Lokaa Developer Pvt
Ltd & Anr.
WITH
41. | Comp App (AT) (CH) Navneet Kumar Ranka | Ms. CS Alpa Jain, PCS
(Ins) No. 417/2025 & Anr.
For Stay Vs
IA No. 1197/2025 Ramakrishnan

Sadasivan, RP of
Lokaa Developer Pvt
Ltd & Anr

42. | Comp App (AT) (CH) BEML Midwest Ltd. Mr. G Bhupesh Mr. Pawan Kumar
(Ins) No. 428/2025 Vs Gandhi
Midwest Granite Pvt
Ltd
43. | Comp App (AT) (CH) Southern Power Mr. Adithya Reddy

(Ins) No. 491/2025
For Stay
IA No. 1395/2025

Distribution Company
of Telangana Ltd.

Vs

Trident Sugars Ltd &
2 Ors.

Mr. Vikram P Jain

44.

Comp App (AT) (CH)
(Ins) No. 495/2025
For Additional Docs
IA No. 1399/2025
For Stay

IA No. 1400/2025

Union Bank of India
Vs
Canara Bank & Anr.

Mr Sumit Kumar
Tiwari




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
45, | Comp. App (AT) (CH) Ansarudeen Haneefa & | Mr. Vipin Warrier Mr. Yogindunath
No. 33/2022 Anr. Sreenivas- R1, R3 & R4
For Stay Vs
IA No. 393/2022 Sulaiman Assanar
Kunju & 3 Ors
46. | Comp App (AT) (CH) The Regional Mr. K Panneer Selvam Mr. Akash Srivastava
(Ins) No. 179/2022 Provident Fund R4
Commissioner
Vs
Arunava Sikdar, RP of
The National Sewing
Thread Company Ltd.
& 3 Ors.
WITH
47. | Comp App (AT) (CH) M. Vigneshwaran Mr. K Panneer Selvam Mr. Karan Valecha R1
(Ins) No. 229/2022 The Regional Provident Mr. KK Vigneshwar R2,
For Stay FundCommissioner R3
IA No. 490/2022 II/OIC, EPFO
Vs
Arunava Sikdar, RP of
The National Sewing
Thread Company Ltd.
& 3 Ors
48. | Comp App (AT) (CH) Industrial Venture Mr. Abhishek Raman Mr. AG Sathyanarayana
(Ins) No. 348/2022 Capital Ltd R1
For Exemption Vs Mr. Rohan Rajasekaran
IA No. 779/2022 MV Gangadharan, - R2
For Stay Member of the
IA No. 781/2022 Monitoring Committee
& Former RP of
Neptune Inflatables Ltd
& Anr
WITH
49. | Comp App (AT) (CH) VGP Finances Ltd. Shivakumar& Suresh Mr. AG Sathyanarayana
(Ins) No. 372/2022 Vs R1
For Exemption Mudappalur Varieth Mr. Rohan Rajasekaran-
IA No. 872/2022 Gangadharan, RP of R2
For Stay Neptune Inflatables Ltd
IA No. 873/2022 & Anr.
WITH
50. | Comp App (AT) (CH) Amrex Marketing Pvt Ms. Niharika Mr. AG Sathyanarayana
(Ins) No. 295/2023 Ltd Ahluwalia R1
For Stay Vs Mr. Rohan Rajasekaran
IA No. 910/2023 Mudappalur Varieth -R2
Gangadharan,
Erstwhile RP of
Neptune Inflatables
Ltd. & Anr
51. | Comp App (AT) (CH) PM Johny Mr. Sriram Mr. Prasad Vijayakumar
No. 106/2022 Vs Venkatavaradan Dr. KS Ravichandran
KJ Paul & 3 Ors. R1- R3
52. | Comp App (AT) (CH) Phoenix ARC Pvt Ltd Ms. Abitha Banu Mr. Pradeep Joy

(Ins) No. 81/2023
For Stay
IA No. 294/2023

Vs
Cherupushpam Films
Pvt Ltd




53. | Comp App (AT) (CH) Aditya Kedia & Anr. Mr. Arun C Mohan Mr. Adithya Reddy R1
(Ins) No. 185/2023 Vs Mr. D Narendar Naik
Southern Power R3- R5
Distribution Company Mr. Y Suryanarayana
of Telangana Ltd & 7 R7 R8
Ors
WITH
54. | Comp App (AT) (CH) Reactive Metals of Mr. Y Suryanarayana Mr. Adithya Reddy R1
(Ins) No. 200/2023 India Pvt Ltd & Anr. Mr. D Narendar Naik
Vs R3- RS R7
Southern Power Mr. Arun C Mohan R6
Distribution Company R8
of Telangana Ltd & 7
Ors
WITH
55. | Comp App (AT) (CH) Shiv Ratan Pareek & Mr. D Narendar Naik Mr. Adithya Reddy R1
(Ins) No. 228/2023 Anr. Mr. Arun C Mohan R3
Vs R4
Southern Power Mr. Y Suryanarayana R5
Distribution Company
of Telangana Ltd & 7
Ors
56. | Comp App (AT) (CH) Tamilnad Mercantile Mr.AG Sathyanarayana | Mr.ML Ganesh-R1
(Ins) No. 46/2024 Bank Mr. S Sathiyanrayanan
For Stay Vs R2
IA No. 142/2024 Indian Overseas Bank
& Anr.
57. | Comp App (AT) (CH) Sakku Bai Devarajulu Mr. J Manivannan
(Ins) No. 187/2025 Vs
V. Mahesh, Liquidator
of Nagarjuna Oil
Corporation Ltd.

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.

(044-28880500), or through email on e-mail I1D: vcnclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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